Dak Register For Month Starting on 01/07/2022

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Diar

No.

2157
1202

2158
/202

2159
/202

2160
/202

2161
/202

2162
1202

2163
/202

2164
/202

2165
1202

Head)
Date
of No./Name of Source
Recei Document Received
ot
SEEMA
04/07 |\ || bTD 1/7/022 SADANA,
12022
SPS
. CESTAT,
NIL DTD 01/7/2022 CHANDIGA
12022
RH
. CESTAT,
NIL DTD 01/7/2022 CHANDIGA
12022
RH
0/07 CESTAT,
NIL DTD 01/7/2022 CHANDIGA
12022
RH
04/07 (CESTAT/AHD/ADMN/14/ iﬁIRI/ITA(\)RSH
/2022 20121254 DTD 28/6/2022 £ o0 o
MANAS
5)2%(2); NIL DTD 28/6/2022 KUMAR
SINHA, AR
1K
04/07 1| DTD 01/7/2022 GOLAY,
12022
SPS
1K
04/07 \\\L DTD 1/7/2022 GOLAY,
12022
SPS
04/07 DOROTHY
oy NILDTD 1/7/2022 osenn

Particulars
of documents

2 Days earned
leave

Sanction of Rs.

1,00,000/-
(Approved)

Sanction of Rs.

2375/-
(Approved)

Annual
Increment of
officials

Forwarding of
APAR in
respect of Sh
Pradeep
Kumar, LDC

Forwarding of
request letter
of Sh. Dheeraj
Lal, court
master in r/o
Pay Fixation-
reg

Joining Report

Earned leave
on 4/7/2022

Casual leave

Sectio

to
which
sent

Nam
e

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

Ac
tio
n
Ta K

ke Fi
le

Li



2166
1202

2167
1202

2168
/202

2169
1202

2170
1202

2171
/202

2172
/202

2173
1202

2174
/202

2175
1202

2176

04/07
12022

04/07
12022

04/07
12022

04/07
12022

04/07
12022

04/07
12022

04/07
12022

04/07
12022

04/07
12022

04/07
12022

04/07

NIL DTD 1/7/2022

F.NO.
01/CESTAT/BANG/SKP
DTD 30/6/2022

NIL DTD 1/7/2022

NIL DTD 1/7/2022

NIL DTD 1/7/2022

NIL DTD 30/6/2022

F.NO.PF/CESTAT/MUM/S
KT/2022 DTD 30/6/2022

NIL DTD 1/7/2022

NIL

NIL

NIL DTD 28/6/2022

STENO
GRADE |

PARMOD
KUMAR,
STENO. GR.
I

ASSISTANT
REGISTRA
R, CESTAT,
BANGALO
RE

JOHNSON
CHACKO,
ubC

JOHNSON
CHACKO,
ubC

HEERA LAL

RAJENDRA
PRASAD

DEPUTY
REGISTRA
R CESTAT,
MUMBAI

DOROTHY
JOSEPH,
STENO
GRADE |

SULEKHA
BEEVIC.S,
M()

SANJIV
SRIVASTA
VA,
MEMBER(T
)

ASSISTANT

Earned leave
28 june to 30
june 2022

Relieving
Order

Joining Report

Medical
Reimbursemen
t claim

Joining Report

Leave
application

Forwarding of
joining report

Reimburse the
expenses for
the month of
June 2022

Monthly
Disposal
Statement of
Appeal of June
2022

Monthly
Disposal
Statement of
Appeal of June
2022

Appeal no.

Accou
nt
Section

PA

PA

PAto

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1202

2177
1202

2178
1202

2179
/202

2180
/202

2181
1202

2182
/202

2183
/202

2184
1202

2185
1202

2186
/202

12022

04/07 F.NO.IV(16)30/R/JIDR/290/
/2022 [2019/2585 DTD 24/6/2022

05/07

12022 NIL DTD 1/7/2022

05/07

12022 NIL DTD 4/7/2022

05/07 F.NO.CESTAT/MUM/AD
12022 [MN/2020 DTD 1/7/2022°

05/07
12022 NIL DTD 1/7/2022

05/07

12029 NIL DTD 4/7/2022

05/07

12022 NIL DTD 4/7/2022

F.NO.11/2/2022-
?25(4(2); IFU(B&A)/EC DTD
28/6/2022

05/07 F.NO.A.50050/49/2018-
/2022 AD.1C(CESTAT)

05/07

12029 NIL DTD 4/7/2022

REGISTRA
R

MAHIPAL
SINGH,
ADDITION
AL
COMMISSI
ONER

CHANDER
KANTA,
SPS

P.K.CHOUD
HARY,
MEMBER(J)

DEPUTY
REGISTRA
R CESTAT,
MUMBAI

CHANDER
KANTA,
SPS

SEEMA
SADANA,
SPS

RACHNA
GUPTA,
M(@)

UMESH KR.
AGARWAL,
UNDER
SECRETAR
Y TO GOI

S.BHOWMI
CK, UNDER
SECRETAR
Y TO GOI

LALIT
PRASAD
PANT, SPS

ST/88483/2014 Registr
ar

Filling of

appeal before

Honble DR(J)
CESTAT, New

Delhi

Leave
application

Joining Report

Non-deduction
of EL for late
arrival and
early departure
in may-2022

Casual leave
28 to 30 june
2022

Medical
Reimbursemen
tclaim

Joining Report

Allocation of
fund under
major head
7610-loans to
government
servant etc.

Request for
renewal of
lease and rent
agreement of
CESTAT,
Bangalore-reg.

Joining Report

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2187
1202

2188
1202

2189
1202

2190
/202

2191
/202

2192
/202

2193
/202

2194
/202

2195
1202

2196
1202

05/07
12022

05/07
12022

05/07
12022

05/07
12022

05/07
12022

05/07
12022

05/07
12022

05/07
12022

05/07
12022

05/07
12022

F.NO.CESTAT/MUM/ACC
OUNTS-SEC/2018 DTD
30/6/2022

NIL DTD 27/6/2022

F.NO.01/CESTAT/BANG/S
KP DTD 30/6/2022

NIL DTD 4/7/2022

F.NO.01/CESTAT/BANG/
OE

F.NO.01/CESTAT/BANG/
NEWS

NIL DTD 5/7/2022

NIL DTD 17/6/2022

NIL DTD 21/6/2022

NIL DTD 27/6/2022

DEPUTY
REGISTRA
R CESTAT,
MUMBAI

S.R.
MOKAL,
SPS

ASSISTANT
REGISTRA
R, CESTAT,
BANGALO
RE

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

CESTAT,
BANGALO
RE

CESTAT,
BANGALO
RE

DOROTHY
JOSEPH,
STENO
GRADE |

GHAYUR
ALAM,
REGISTRA
R

S.K.MOHA
NTY M(J)

T.V.UNNIK
RISHNAN,
SPS TO
M(T)

Hiring of staff
under cleaning,
sanitation and
disinfection
service reg.

Forwarding
grant of two
days CL on 24
to 27 june

Relieving
Order

Joining Report

Sanction of Rs.
1,00,000/-
(Approved)

Sanction of Rs.
9,000/-
(Approved)

Casual leave

letter of
recommendatio
n

Application for
3 days
commuted leve
due to covid
positive reg.

EL application
of hon. M (T),
Shri Sanjiv
Srivastava,
from 13 to 24

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2197
1202

2198
1202

2199
1202

2200
1202

2201
/202

2202
/202

2203
/202

2204
/202

2205
/202

2206
/202

05/07 S.K.MOHA
7 NIL DTD 14/6/2022 N MO
05/07 S.K.MOHA
oy NIL DTD 28/6/2022 N MO
F.NO.21/CESTAT/HYD/M- PR:
05/07 o AT/15/166 DTD CESTAT,
12022 HYDERAB
1/7/2022
AD
05/07 |F.NO.18/(10/MISC/CESTA istTAﬁTA’B A
12022 | T/ALD/2015 A
TVISWA
45/07 F-NO.SO/CESTAT/HYD/IN EFFQ{AKASH’
CREMENT/17 DTD !
12022 S5 PN CESTAT,
HYDERAB
AD
o5/07 FNO. DR/HOO,
oy OUCESTAT/BANG/ADMN CESTAT/BA
_DTD 4/7/2022 NGALORE
05/07 F.NO.01/CESTAT/BANG/ ggé'ﬁ%B R
/2022 ADMN DTD 4/7/2022 NP
ASSISTANT
05/07 IDEPUTY
7 NIL DTD 23/6/2022 REGISTRA
R, CESTAT,
MUMBAI
P.K.CHOUD
?25(;(2’; NIL DTD 4/7/2022 HARY.,
MEMBER(J)
05007 | P.DINESHA,
12022 M()

june
Application for
1 day
commuted
leave on
medical ground

One day
restricted
holiday on 1
july 2022

Monthly
Statement FOR
JUNE 2022

Annual
Increment of
officials

presence report
of sh. T.Viswa
Prakash

forwarding of
Annual
Increment
Certificate

Grant of
Annual
increment

Constitution of
Larger Bench
in Appeal No.
ST/88483/2014

Monthly
Disposal
Statement of
Appeal of June
2022

Monthly
Disposal
Statement of

DR(J)

Accou
nt
Section

Accou
nt
Section

Accou
nt
Section

Accou
nt
Section

PA to
Registr
r

b}

PA

PA

AR(A
dmn)

AR(A
dmn)



2207
1202

2208
1202

2209
/202

2210
1202

2211
1202

2212
/202

2213
1202

2214
/202

2215
1202

05/07
12022 NIL

05/07
12022 NIL

05/07
12022 M-

05/07
12022 NIL

05/07
12022 NIL

06/07
12029 NIL DTD 27/6/2022

06/07

12022 NIL DATED 05.07.2022

F.N.49(1)/MEDICAL
06/07 CLAIM/CESTAT/2017-
/2022 |PART-IV DATED
05.07.2022

06/07
12029 NIL DATED 06.07.2022

REKHA
SHEKHAW
AT,PATO
PRESIDENT

RACHNA
GUPTA,
M(J)

RAMESH
NAIR, M(J)

P.V.SUBBA
RAOQ,
MEMBER(T

)

S.K.MOHA
NTY M(J)

DEVENDER
KUMAR,
LDC,
CESTAT,
MUMBAI

DR,
CESTAT,
CHANDIGA
RH

M.K.
SINHA, AR,
CESTAT,

Appeal of June
2022

Monthly
Disposal
Statement of
Appeal of June
2022

Monthly
Disposal
Statement of
Appeal of June
2022

Monthly
Disposal
Statement of
Appeal of June
2022

Monthly
Disposal
Statement of
Appeal of June
2022

Monthly
Disposal
Statement of
Appeal of june
2022

Request for
revocation of
suspension
order

Sanction of Rs.

1,701/-
(appreoved)

Sanction for
Rs. 6,379/-

ALLAHABA (approved)

D

DR,
CESTAT,

Annual
increment of

PA

PA

PA

PA

PA

AR(A
dmn)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2216

1202 06/07

12022

2217

1202 06/07

12022

2218

1202 06/07

12022

2219

1202 06/07

12022

2220

1202 06/07

12022

2221

1202 06/07

12022

2222

1202 06/07

12022

2223
1202 06/07

12022

2224 06/07
/202 /2022

NIL DATED 05.07.2022

F.NO.22(1)/PHOTOCOPY/
CESTAT/ALD/2015
DATED 5.7.2022

F.NO.14(1)/CAR
HIRING/CESTAT/ALD/20
15 DATED 05.07.2022

NIL DATED 4.7.2022

NIL DATED 06.07.2022

F.NO.7(5)/SONU-
MTS/CHD/ADMN-2021
DATED 4/7/2022

NIL DATED 06.07.2022

NIL DATED 5.7.2022

NIL DATED 5.7.2022

CHANDIGA
RH

VP
PANDEY,
DR,
CESTAT,
BANGALO
RE

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHABA
D

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHABA
D

KRISHAN
KUMAR,
UDC/CASHI
ER

RANJU
MADHRA,
SPS

DR,
CESTAT,
CHANDIGA
RH

SPSTO
HONBLE
PRESIDENT

ANIL
CHOUDHA
RY, M(J),
CESTAT,
DELHI

ANIL
CHOUDHA

Mr.
Deshraj.MTS

Permission for
availing of all
India LTC for
the block year
2018-21
(Extended up
to Dec-2022)-
reg

Seeking
approval for
Tender-reg
(approved)

Seeking
approval for
car hiring
tendre-reg
(approved)

Repy of
memorandum
dated
9/6/2022-reg

Change of
address-reg

Forwarding of
letter recieved
from Sh. Sonu
Singh,MTS-reg

Leave
application

Madical
Reimbursemen
t claim

Medical
Reimbursemen

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A

dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2225
1202

2226
1202

2227
1202

2228
1202

2229
/202

2230
1202

2231
1202

F.NOVI111(10)/ACE/SIIB/46
J04/PTIV/2775(01.07.2022)
DATED 1.7.2022

06/07
12022

06/07
12029 NIL DATED 06.07.2022

06/07
12022 NIL DATED 5.7.2022

06/07

12022 NIL DATED 5.7.2022

06/07
12029 NIL DATED 5.7.2022

06/07 F.NO.CESTAT/AHM/MT/2
12022 |022/264 DATED 5.7.2002

07/07
12022 NIL

RY, M(J),
CESTAT,
DELHI

DY.
COMMISSI
ONER OF
CUSTOMS(
SIIB), ACC
EXPORT,N
HC,NEW
DELHI

SUJA B.
,AR,CESTA
T, NEW
DELHI

SPSTO
HONBLE
PRESIDENT

P. K.
CHOUDHA
RY, M(J),
CESTAT,
KOLKATA

SHENAJ
BANO,
STENO GR -
I

DISPOSAL
STATEMEN
T FOR THE
MONTH OF
JUNE 2022

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

t Claim of Rs.
564/-

Requesting to
provide the
copy of
CESTAT order
dated
30/7/2009,
which was
referred in
CESTAT final
order No.
C/356-
357/2009 dated
10/08/2009-reg

Issue of
identity card
and CGHS
card -reg

Sanction of Rs.
2,500/-

Permission to
list the order
for
pronoucement

Permission for
correction in
uploaded order

Certificate of
transfer of
charge

DR(J)

CT
Section

Accou
nt
Section

PAto
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

AR(A
dmn)



2232
1202

2233
1202

2234
1202

2235
/202

2236
1202

2237
1202

2238
/202

2239
1202

2240
1202

2241
/202

2242
1202

07/07

12022 NIL DTD 7/7/2022

07/07

12029 NIL DTD 27/6/2022

07/07

12022 NIL DTD 7/7/2022

07/07

12022 NIL DTD 7/7/2022

07/07

12022 NIL DTD 7/7/2022

07/07

12022 NIL DTD 4/7/2022

07/07

12029 NIL DTD 6/7/2022

07/07 CESTAT/AHD/ADMN/09/
12022 |2016/268 DTD 6/7/2022°

07/07
12022 NIL

07/07

12022 NIL DTD 6/7/2022

07/07
12022 NIL

PARMOD
KUMAR,
STENO. GR.
I

DEVENDER
KUMAR,
LDC,
CESTAT,
MUMBAI

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

SEEMA
SADANA,
SPS

SEEMA
SADANA,
SPS

DR,
CESTAT,
AHMEDAB
AD

SANJIV
SRIVASTA
VA,
MEMBER(T
)

DIKSHA
SINGH,
STENO-II

MUKESH
GUPTA, DR

MACP from
the grade pay
Rs. 4,200/- to
grade pay Rs,
4,600/-

Request for
revocation of
suspension
order

Sanction of Rs.

397/-
(approved)

Sanction of Rs.

270/-
(Approved)

Sanction of Rs.

2462/-
(Approved)

2 days Casual
leave

Leave
application

Tore-
constitute the
local purchase
committee in
r/o CESTAT,
Ahmedabad

Leave
application

Leave
application

Joining Report

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2243
1202

2244
1202

2245
1202

2246
1202

2247
1202

2248
1202

2249
/202

2250
/202
2

07/07
12022

07/07
12022

07/07
12022

07/07
12022

07/07
12022

08/07
12022

08/07
12022

08/07
12022

NIL DTD 7/7/2022

F.NO.PF/CESTAT/MUM/S
KT/2022 DTD 30/6/2022

F.NO.PF/CESTAT/MUM/U
DR DTD 6/7/2022

F.NO.
PF/CESTAT/ADMIN/MU
M/LTY

F.NO.
CESTAT/MUM/ADMIN/NI
CSI-MANPOWER/2021
DTD 1/7/2022

F.NO.17(1)/MS/CESTAT/A
LD/2018-19 DTD
01/07/2022

C.NO.:IV(16)/REVIEW/GS
T/DELHI-
SOUTH/CESTAT/POWER/
171/2022-23 /1629 DTD
04/07/2022

C.NO.:IV(16)/REVIEW/GS
T/DELHI-
SOUTH/CESTAT/UNITED
/172/2022-23 /1629 DTD
04/07/2022

MUKESH

GUPTA, DR

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

MANAS
KUMAR

SINHA, AR

KUMAR
SATYAM,
GST,
SOUTH
DELHI

KUMAR
SATYAM,
GST,
SOUTH
DELHI

Leave
application

Forwarding
Joining report

Forwarding of
representation
requesting for
regular
promotion to
post of LDC

Forwarding of
Representation

Approval for
onetime
payment of
Rs.2,83,967/-
for hiring of
Technical
Manpower for
the period of
03 Month

Bench wise
disposal of
cases during
month of June
2022

Supply of
certified copy
of CESTAT
Final Order
No.
50502/2022
dated
09/06/2022

Supply of
certified copy
of CESTAT
Final Order
No.
50508/2021
dated

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)

DR(J)

DR(J)

DR(J)



2251
1202

2252
1202

2253
1202

2254
/202

2255
1202

2256
/202

2257
/202

2258
/202

2259
1202

2260

08/07

12029 NIL DTD 17/5/2022

08/07

12029 NIL DTD 18/5/2022

08/07
12022 NIL

08/07
12022 NIL

08/07

12022 NIL DTD 6/7/2022

08/07
12022 NIL

08/07
12022 M-

08/07
12029 NIL DTD 7/7/2022

F.NO.:PF/CESTAT/MUM/

/121(;(2’; V.K./2020/459 DTD
23/6/2022

11/07 |F.NO.01/CESTAT/BANG/

SINGLE
MEMBER
APPEAL
BRANCH

SINGLE
MEMBER
APPEAL
BRANCH

ANIL
CHOUDHA
RY
MEMBER

Q)

S.K.PATI,
M(Q)

SEEMA
SADANA,
SPS

ASSISTANT
REGISTRA
R
(CENTRAL
REGISTRY)

SANJIV
SRIVASTA
VA,
MEMBER(T
)

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

DR,

09/06/2022

Final order no.
A/50421/2022- DR(J)
SM

Final order no.
A/50423/2022- DR(J)
SM

Monthly

Disposal

Statement of PA
Appeal of June
2022

Monthly

Disposal

Statement of  |PA
Appeal of June
2022

Perm_lssmn for PA to
deletion Redistr
modification of g
uploaded order

Central registry
cause list for
Physical PA
hearing of

defect cases

Monthly

Disposal

Statement of PA
Appeal of June

2022

Verification of AR(A
Character dmn)
Request letter

for transfer

from CESTAT, AR(A
Mumbai to dmn)
CESTAT, New

Delhi

Grant of AR(A



1202

2261
1202

2262
1202

2263
/202

2264
1202

2265
1202

2266
/202

2267
/202

2268
1202

2269
1202

2270
/202

12022 [ADMN. DTD 4/7/2022  |CESTAT,
BANGALO
RE
AMIT
GUNVANT
11/07 |F.NO.C.50050/4/2022-VIG BHOLE,
12022 |DTD 5/7/2022 DEPUTY
SECRETAR
Y
PARMOD
11/07 KUMAR,
T NILDTD 7/7/2022 Aao T
|
1167 FNO. CESTAT,
0L/CESTAT/BANG/ELECT BANGALO
12022
. RE
11/07 F NO.0S/ICESTAT/BANG/ | =-TAT:
12022 RENT
RE
11/07 F-NO.OS/CESTAT/BANG/ &> 00
12022 WATER
RE
11707 FNO.39(1)/OUT OF CESTAT,
! SOURCEIMTS/CESTAT/2
016 D
11/07 |F.NO.25(1)/FM/ICESTAT/A (CESTAT,
12022 |LLD/2015 A
11/07 F.NO.13(1)/T&1/CESTAT/ SESTAT,
12022 | ALLH/2015-PART-I] A
V.P.PANDE
Y, DR,
/121(;(2); NIL DTD 5/7/2022 CESTAT,
BANGALO
RE
DR,
11/07 |F.NO.0L/CESTAT/BANG/ CESTAT,
12022 MN DTD 5/7/2022 BANGALO
RE

Annual
increment

Office
Memorandum

Leave
application

Sanction of Rs.

31,349/-
(Approved)

Sanction of Rs.

4,00,049/-
(Approved)

Sanction of Rs.

21,115/-
(approved)

Sanction of Rs.

ALLAHABA 32,951/-

(Approved)
Sanction of

ALLAHABA Rs.16,155/-

(Approved)
sanction of Rs.

ALLAHABA 9409/-

(Approved)

Permission for
availing of all
india LTC for
the block year
2018-
21(Extended
up to Dec-
2022)

Forwarding of
Service Book
for granting of
MACP

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2271
1202

2272
1202

2273
/202

2274
/202
2

2275
1202

2276
1202

2277
/202

2278
1202

2279
1202
2

11/07
12022 NIL

11/07 F.NO.CESTAT/MUMBAI/
12029 ADMN/2022/460 DTD
05/07/2022

11/07
12022 NIL

11/07
12029 NIL DTD 8/7/2022

11/07
12022 NIL DTD 8/7/2022

12/07
12022 NIL DATED 11.07.2022

F.NO.

}22(4(2); 01/CESTAT/BANG/BNPL
DATED 7.7.2022

E.NO.
/122(;(2); 01/CESTAT/BANGIVS
DATED 11.7.2022

12/07 |F.NO.15/HINDI/CEGAT-
/2022 11999 DATED 4.7.2022

DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH)

DR,
CESTAT,
MUMBAI

BNPL"

ANIL
CHOUDHA
RY
MEMBER

Q)

RAMESH
NAIR, M(J)

DR,
CESTAT,
CHANDIGA
RH

SANCTION
OF RS.
9,190/- FOR
BNPL
(APPROVE
D)

DR,
CESTAT,
BANGALO
RE

MUKESH
GUPTA, DR,
CESTAT,
NEW DELHI

scheme-reg

Physical
hearing Cause
list

Listing of
ROM
applications
(Custom DB)

Track
Consignment

Permission for
re-listening

Permission for
Pronouncemen
t

Sanction ofRs.
3521/- for
BSNL
(approved)

DR, Bangalore

Permission for
taking regular
treatment/dialy
sis for lifetime
at non-
empaneled
hospital

Hindi
Education
Programme

PA

PA to
Registr
ar

PA to
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

Accou
nt
Section

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2280
1202

2281
1202

2282
/202

2283
1202

2284
/202
2

2285
/202
2

2286
/202

2287
1202
2

12022

12022

12/07 F.NO. E-30016/1/2022-
AD(HINDI-4) DATED
8.7.2022

12/07 F.NO.E 12011/2/2021-
HINDI-4-DOR DATED

12022

24.6.2022

12/07' 1L DATED 12.7.2022

12022

12/07 F.NO.E.30011/3/2022-
HINDI-4-DOR DATED

4/7/2022

12/07 OFFICE ORDER/469

12022

DATED 6.7.2022

12/07 METRIC/CHD-2016

12022

DATED 11.7.2022

12/07

12022

7.7.2022

12/07 1| DATED 6.7.2022

12022

F.NO.CESTAT/MUMBAI/

F.NO.3(35)/CESTAT/BIO

F.NO.9(5)/PF/VBIMTS/CE
STAT/ALLD/2018 DATED

PREETI
SELORE,
ASST.
DIRECTOR
(NATIONAL
LANGUAG
E)

PREETI
SELORE,
ASST.
DIRECTOR
(NATIONAL
LANGUAG
E)

EBY.P.F.

PREETI
SELORE,
ASST.
DIRECTOR
(NATIONAL
LANGUAG
E)

DR,
CESTAT,
MUMBAI

DR,
CESTAT,
CHANDIGA
RH

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHABA
D

DEVENDER
KUMAR,
LDC

RTI,2005, Sh.
Ranjan kumar
Bhagat-reg

Hindi
Education
Programme,
Hindi typing-
reg

Request for
payment of
GPF interest
on
retirement.MF
R 2962-reg

Quaterly
progress report
profarma part-
I-reg

Office order
dated 6.7.2022

Reply of
memorandum
dated
24.6.2022

Forwarding of
intimation of
Sh.
Vivekanand
Bharti, MTS-
reg

Reply to the
Memorandum
Order No.
26(3)/Discp/D

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)
AR(A

dmin)

AR(A
dmin)

AR(A
dmin)



2288
1202 12/07

12022

2289

1202 12/07

12022

2290

1202 12/07

12022

2291
1202 12/07

12022

2292

1202 12/07

12022

2293
1202 12/07

12022

2294
1202 12/07

12022

2295
1202 12/07

2 12022

2296 12/07
/202 /2022

NIL DATED 10.7.2022

NIL DATED 11.7.2022

NIL DATED 11.7.2022

NIL DATED 8.7.2022

NIL DATED 5.7.2022

NIL DATED 5.7.2022

NIL DATED 8.7.2022

NIL DATED 11.7.2022

NIL

MS.
GAURAAN,
ADV., SPC.
UOil
(8588082765

)

PARMOD
KUMAR,
STENO GR-I

DIKSHA
SINGH,
STENO GR-I

V.P.
PANDEY,
DR,CESTAT

BANGALO
RE

DR,
CESTAT,
KOLKATA

DR,
CESTAT,
KOLKATA

KASHISH
GUPTA,
ADV.,
(AUTHORIS
ED
REPRESEN
TATIVE)

REKHA
SHEKHAW
AT, STENO
-1

C.J.
MATHEW,

EVENDER-
LDC/CESTAT
/ADMN/-22-
reg

CAT Case: OA
2878/2021
Avdhesh
Kumar meena
vs. Union Of
India & ors-reg

Permission for
EL for One day
(8.7.2022)

Joining after
availing EL-
reg

Leave
application-reg

Disposal and
Pendency etc.
for the month
of June-2022

Disposal and
Pendency etc.
for the month
of June-2022

Request for
listing of Misc.
application for
hearing in
CESTAT,
Hyderabad-reg

Correction in
the Appeal
Uploaded-reg

Disposal
Statement for

DR(J)

DR(J)

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



2297

1202 12/07

12022

2298
1202 12/07

12022

2299

1202 13/07

12022

2300
1202 13/07

12022

2301

1202 13/07

12022

2302

1202 13/07

12022

2303

1202 13/07

12022

2304
1202 13/07

12022

2305
1202 13/07

2 12022

2306 13/07
/202 /2022

NIL

NIL

F.NO.PF/DKG/CESTAT/M
UM/ADMN/483 DTD
12.07.2022

NIL DTD 13/7/2022

F.NO.01/CESTAT/BANG/
BIOMETRIC DTD
7/7/2022

F.NO.CESTAT/AHD/M(J)/
270 DTD 7/7/2022

NIL DTD 7/7/2022

NIL DTD 5/7/2022

NIL DTD 11/7/2022

NIL DTD 12/7/2022

M(T),
CESTAT,
MUMBAI

P. ANJANI
KUMAR,
M(T),
CESTAT,
MUMBAI

AJAY
SHARMA,
M(J),
CESTAT,
MUMBAI

DR,
CESTAT,
MUMBAI

AMIT
GUNVANT
BHOLE,
DEPUTY
SECRETAR
Y

DR,
CESTAT,
BANGALO
RE

RAMESH
NAIR, M(J)

P.DINESHA,
M()

T.V.UNNIK
RISHNAN,
SPSTO
M(T)

CESTAT,
CHANDIGA
RH

SWAPNIL
TIWARI, AR

June 2022

Disposal
Statement
forJune 2022

Disposal
Statement for
June 2022

Clarification of
ibid letter

Vigilance
clearance for
Shri. P. Anjani
Kumar

Forwarding of
memorandum-
reg.

On day leave
on 6/7/2022

Request for
leave &
permission to
leave station

EL application
of Sh. Sanjiv
Srivastava on 7
and 8 july 2022

Reply to the
Memorandum
Dated
24/6/2022

Joining Report

ar

PA to
Registr
ar

PAto
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2307
1202

2308
1202

2309
1202

2310
1202

2311
/202

2312
1202

2313
/202

2314
/202

2315
/202

2316
1202
2

2317
1202

13/07
12022

13/07
12022

13/07
12022

13/07
12022

13/07
12022

13/07
12022

13/07
12022

13/07
12022

13/07
12022

13/07
12022

13/07
12022

NIL DTD 8/7/2022

NIL DTD 11/7/2022

F.NO.CESTAT/AHD/PER/
66/2021/257 DTD
27/6/2022

F.NO.
CESTAT/MUM/ADMNY/20
20/482 DTD 12/7/2022

NIL DTD 13/7/2022

NIL DTD 12.7.2022

NIL DTD 12/7/2022

NIL DTD 11/7/2022

NIL DTD 27/6/2022

NIL DTD 13/7/2022

NIL DTD 5/7/2022

CESTAT,
CHANDIGA
RH

SEEMA
SADANA,
SPS

RAJU, M(T),
CESTAT,
AHMEDAB
AD

DR,
CESTAT,
MUMBAI

PARMOD
KUMAR,
STENO. GR.
I

DIKSHA
SINGH,
STENO-I

HARSHITA
PANDEY,
AR

SR
MOKAL,
SPS

TEJO SHRI,
STENO GR-
I

REKHA
SHEKHAW
AT, STENO-
I

P.K.CHOUD
HARY,

Sanction of Rs.
5,387/-
(Approved)

Joining Report

Joining Report

Purchase of
new computer
alongwith
printer through
GEM

Upgradation of
computer

Transfer of
CGHS city
from
Ahmedabad to
New Delhi

Joining Report

Permission for
deletion

modification of
uploaded order

Permission for
deletion

modification of
uploaded order

Permission for
Pronouncemen
t

Permission for
Pronouncemen

CT
Section

Admini
stration
Section

PA to
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

PAto
Registr

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)

AR(c
omp)



2 MEMBER(Q) |t ar

Forwarding of
representation

of Shri. Tiwari
Ratnesh
2318 F.NO.PF/RKT- DR,
1202 /124(;(2); CM/CESTAT/MUM/ADM CESTAT, rfg;g?h Court dArﬁé)A
2 N/485 DTD 13.7.2022 MUMBAI .
requesting for
correction in
the Seniority
List regarding.
2319 SULEKHA
1202 07 \NIL DTD 11/7/2022 BEEVIC.S, Joining Report AR(A
/2022 dmn)
2 M(J)
2320 JOHNSON  Medical
1202 07 \NIL DTD 12/7/2022 CHACKO,  Reimbursemen AR(A
/2022 : dmn)
2 ubDC t claim
Sh. Rajesh
2321 14/07 CESTAT, slélérlpiir’ e AR(A
/202 NIL DTD 13/7/2022 CHANDIGA ng.
/2022 permission to dmn)
2 RH . o
avail all india
LTC in 2022
Sh. Arun
Kumar, LDC,
seeking
2322 CESTAT, e
1202 M7 NI DTD 137712022 CHANDIGA Permission to AR(A
12022 avail dmn)
2 RH :
conversion of
Home town to
visit Port Blair
Forwarding of
Representation
of Sh.
2323 14/07 F-NO. PF/AKY- DR, ézl&l;f/osgoKu?tn t AR(A
/202 12022 CM/CESTAT/MUM/ADM |CESTAT, I\/Iaster1 dmn)
2 N/484 DTD 13/7/2022 MUMBAI .
requesting for
correction in
the Seniority
list regarding.
2324 SPSTO S
1202 X407 INIL DTD 13/7/2022 HON Electricity Bill /CT
12022 Section

2 PRESIDENT "9



2325
1202

2326
1202

2327
1202

2328
1202

2329
/202
2

2330
1202
2

2331
1202
2

2332
1202
2

2333
1202

14/07

12022 NIL DTD 13.7.2022

15/07

12029 NIL DTD 14/7/2022

15/07 |CESTAT/AHD/PER/23/22/
12022 272 DTD 07/7/2022

15/07
12022 NIL DTD 10/7/2022

15/07 |F.NO.30018/1/2022-HINDI-
/2022 |IV-DRO DTD 11/7/2022

15/07 |F.NO.11014/3/2016-AD-
/2022 HINDI-4 DTD 27/6/2022

15/07 CESTAT/AHD/ADMN/MI
12022 SC/04/2014/287 DTD
14/7/2022

15/07 |F.NO.29(35)/CESTAT/HB
/2022 |AIMM/05 DTD 14/7/2022

15/07
12022 NIL

, CESTAT

SPSTO
HON
PRESIDENT
, CESTAT

DIKSHA
SINGH,
STENO-I

DEPUTY
REGISTRA
R, CESTAT,
AHMEDAB
AD

TARAK
KUMAR
SARKAR

NIHARIKA
SINGH

NIHARIKA
SINGH

DR,
CESTAT,
AHMEDAB
AD

T.K.SARKA
R, DR

DY.
REGISTRA

Tax invoice
cum receipt

Intimation of
appearing in
exam
conducted by
UPSC for the
post of Deputy
Director in
ESIC-reg

Forwarding
joining report
dated
30.6.2022 in
r/o Shri
Bijender
kumar, LDC,
CESTAT,
Ahmedabad

OA 709/2019,
OA 762/2019,
OA 10/2020,
OA 898/2020
And OA
938/2020

Circular

Office
Memorandum

Information for
update
telephone
directory-2022

forwarding
HBA interest
letter

Physical
hearing Cause

Accou

Section

CT
Section

Accou
nt
Section

PA

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2334
1202

2335
1202

2336
/202

2337
/202

2338
1202

2339
/202

2340
/202

2341
1202

2342
/202
2

15/07
12022 NIL

15/07

12029 NIL DTD 13/7/2022

15/07

12022 NIL DTD 13/7/2022

15/07
12029 NIL DATED 14.07.2022

15/07
12022 NIL DTD 15/7/2022

18/07
12029 NIL DT 14/6/2022

18/07

12022 NIL DTD 15/7/2022

18/07 FNO.

2022 6 DTD 15/7/2022

38/CESTAT/HYD/APAR/1

F.NO.01/CESTAT/HYD/ES

/128(;(2’; TT/17-11/178 DTD
15.07.2022

R (SINGLE
MEMBER
APPEAL
BRANCH)

ASSISTANT
REGISTRA
R
(CENTRAL
REGISTRY)

J.K.
GOLAY,
SPS

MUKESH
GUPTA, DR

DEVENDER
K.
GROVER,
LDC,MUMB
Al

SWAPNIL
TIWARI, AR

S.K.MOHA
NTY M(J)

CESTAT,
CHANDIGA
RH

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

T.VISWA
PRAKASH,
DR,

list

Central registry
cause list for

E-hearing of PA

defect cases

Perm_lssmn for PA to

deletion .
Registr

modification of
uploaded order

Circular PA

Request for
permission to
leave the HQ.

Inquiry report
of
departmental
inquiry against
sh. Ashish,
MTS of
CESTAT Delhi

Permission for PA to
Pronouncemen |Registr
t ar

Sanction of Rs.
4336/-
(Approved)

Forwarding of
APAR of the
year 2021 in
r/o CESTAT,
Hyderabad
officials-reg

Renewal of
lease
agreement with

AR(A
dmin)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2343
1202

2344
/202

2345
1202

2346
1202

2347
/202

2348
1202

2349
/202

18/07 |CESTAT/AHMD/MJ(PERS
12022 )/271 DTD 7/7/2022

18/07
12022

18/07
12022

18/07
12022

18/07
12022

18/07
12022

18/07
12022

NIL DTD 11/7/2022

NIL DTD 15/7/2022

NIL DTD 15/7/2022

F.NO.1/6/RK/PERS/2015/A
DMN-2 DTD 15/7/2022

F.NO.1/7/AK/PERS/2015/A
DMN DTD 15/7/2022

NIL DTD 14/7/2022

CESTAT, HMWSSB for

HYDERAB CESTAT,

AD Hyderabad
Derails of
investment/Rec
eipts/payments

RAMESH  Transaction of

NAIR, M(J) |more than Rs.
One Lakh-01
April 2022 to
30 June 2022

SANJIV

SRIVASTA

VA, Joining Report

MEMBER(T

)

Grant of
honorarium to
Inquiry officer

SWAPNIL  (I10) Sh.

TIWARI, AR Swapnil
Tiwari,
Assistant
Registrar-reg
Grant of
honorarium to

SUNDEEP, |Presenting

UDC, officer (PO)

CESTAT Sh. Sundeep
Chopra, UDC-
reg

DY Reply of

REGISTRA |objection on

R, CESTAT, |the noting

CHANDIGA |dated

RH 13.07.2022

DY Reply of

REGISTRA objection on

R, CESTAT, |the noting

CHANDIGA |dated

RH 13.7.2022

R ot

PANJIYAL

verification by

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2350
1202

2351
/202

2352
/202

2353
1202

2354
1202

2355
1202

2356
1202

18/07 F.NO.PF/CESTAT/MUM/S
12029 KT/2022/491 DTD
15.07.2022

18/07 F.NO.D-11(1)/BIOMETRIC
MACHINE/CESTAT/CHE/

2022 2016 DTD 14/7/2022

F.NO.11024/1/2020-
AD(HINDI-4) DTD
15/7/2022

18/07
12022

18/07

12022 NIL DTD 15.7.2022

18/07 |CESTAT/AHD/PER/79/201
12022 9/274 DTD 11/7/2022

18/07
12022 NIL DTD 11/7/2022

F.NO.HQ-
PP1103(1)/2/2022-PP.11
DTD 13/7/2022

18/07
12022

DR,
CESTAT,
MUMBAI

MOHINDER

SINGH,DR

NIHARIKA
SINGH

SWAPNIL

TIWARI, AR

DR,
CESTAT,
AHMEDAB
AD

P.ANJANI
KUMAR,
M(T)
M.MRINAL,
UNDER
SECRETAR
Y OF THE

the indenting
department in
the
examinations
conducted by
staff selection
commission

Training from
ISTM inr/o
S.K. Tiwari,
DEputy
Registrar

Proposed
earned leave to
be deducted

Department of
official
language

Intimation of
appearing in
Exam
conducted by
UPSC for post
of Deputy
Director, ESIC

forwarding of
representation
for discrepancy
in seniority list
of Court
Master in r/o
Sh.JK
Mandal, Court
Master,
CESTAT,
Ahmedabad-
reg

Grant of five
days Earned
leave

Reporting of
vacancies of
stenographer
Grade "C" &

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2357
1202

2358
1202

2359
1202

2360
1202

2361
1202

2362
1202
2

2363
1202

GOL

M.MRINAL,

15/07 F-NOHQ- UNDER

oy PPII03(4)/1/2022-PP-11  SECRETAR

DTD 13/7/2022 Y OF THE

GOL

15/07 FNOPFICESTAT/MUM/S DR,

By IKTI2022/490 DTD CESTAT,

14/7/2022 MUMBAI

DY

1507 REGISTRA

T NIL DTD 14/7/2022 R, CESTAT,
CHANDIGA
RH
\.P.PANDE
Y. DR,

/128c;(2); NIL DTD 14/7/2022 CESTAT,
BANGALO
RE
\.P.PANDE
Y. DR,

/128(4(2’; NIL DTD 14/7/2022 CESTAT,
BANGALO
RE

18/07 F.NO.29/CESTAT/BANG/T CESTAT,
BANGALO

12022 ELE i

18/07 F.NO.01/CESTAT/BANG/ |DR/HOO,

IIDII
Examination,2
022-reg

Reporting of
vacancies of
Junior Hindi
Translator,
Junior
translator and
Senior Hindi
Translator
Examination
2022

Forwarding of
request letter to
add joining
time and
updatation of
the leave
records

forwarding of
certificate of
online training
programme on
right to
information -
public
information
officers

Extension of
dates of All
India LTC for
the Block year
2018-21

Joining Report

Sanction of Rs.
5,095/-
(Approved)

Forwarding of |CT

/2022 ADMN DTD 14/7/2022 CESTAT/BA |updated

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2364
1202

2365
1202

2366
1202

2367
1202

2368
/202

2369
1202

2370
1202

2371
1202
2

2372
1202
2

2373
/202
2

18/07
12022

18/07
12022

18/07
12022

19/07
12022

19/07

19/07
12022

19/07
12022

19/07
12022

19/07 F.NO.19(1)/COMP/CESTA
/2022 T/ICESTAT/ALD/2015

19/07
12022

NIL

NIL

NIL DTD 18/7/2022

F.NO.PF/DKG/CESTAT/M
UM/ADMN DTD

15.07.2022

F.NO.A-

19(1)/PERS.FILE/SP-
/2022 |AR/CHE/2022 DTD

18/7/2022

NIL DTD 15/7/2022

F.NO.3-1/2018-P&P-
I(VOL.II DTD 17/6/2022

NIL DTD 15/7/2022

F.NO.20(1)/MISC.PURCHY/
CESTAT/ALLD/2015-

PART-IV

NGALORE

CESTAT,
HYDERAB
AD

CESTAT,
CHANDIGA
RH

RAVI
PRAKASH,
CGSC

DR,
CESTAT,
MUMBAI

G.SHRIDHA
R, SPS

R.S.
PANJIAR,
UNDER
SECRETAR
Y

R.
RAJAKANN
U, UNDER
SECRETAR
Y

SSC

CESTAT,

telephone
directory,
CESTAT,
Bangalore

List of
telephone
number and
Address

List of
telephone
number and
Address

CM Appl.
30220/2022

ibid note, sent
by Sh.
Devendra
Grover

Forwarding
joining report
and charge of
Assumption
reg.

Reporting of
vacancies

reporting of
vacancies

FILL The
vacancies

Sanction of Rs.

ALLAHABA 12,500/-

D
CESTAT,

(Approved)

Sanction of Rs.

ALLAHABA 24,975/-

D

(Approved)

CT
Section

CT
Section

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2374
1202

2375
1202

2376
1202

2377
1202

2378
1202

2379
1202

2380
/202

2381
/202

2382
1202
2

19/07
12022

I1 DTD 015/07/2022
19/07 |F.NO.01/CESTAT/BANG/

12022 |OE

19/07 |F.NO.09/CESTAT/BANG/

12022 |COMP.

19/07 |F.NO.10/CESTAT/BANG/

12022 /AC

19/07
12022

19/07
12022

19/07
12022

19/07
12022

F.NO.01/CESTAT/HYD/ES
TT/17-11/178 DTD

19/07

2022 15/7/2022

NIL DTD 18/7/2022

NIL DTD 14/7/2022°

F.NO.D-11(1)/BIOMETRIC
MACHINE/CESTAT/CHE/
2016 DTD 14/7/2022

F.NO. A-19(1)/PERS.
FILE/SBP-AR//CHE/2011-
VOL-11 DTD 15/7/2022

F.NO.16(1)/ACCO&GH/CE CESTAT,
STAT/ALLD/2015-PART-

Sanction of Rs.

ALLAHABA 68,649/-

D (Approved)
CESTAT .
’ Sanction of Rs.
BANGALO 1 00,000/-
RE
tender for
comprehensive
annual
CESTAT, maintenance
BANGALO [contract for
RE computer,
printers,
scanner, UPS
& LAN etc
tender notice
CESTAT, for inviting
BANGALO |comprehensive
RE bid for CAMC
on Gem
RAVI Holding of
RANJAN,SA \webinar on
CTION Reporting of
OFFICER vacancies
RAVINDER Submission of
KUMAR final list of
PAHUJA, voters who
JOINT have voted in
REGISTRA the preceding
R elections.
MOHINDER URERE
SINGH,DR be deducted
Ms. Suja Pillai,
MOHINDER |Assistant
SINGH,DR  |Registrar
Transfer
T.VISWA Renewal of
PRAKASH, |lease
DR, agreement with
CESTAT, HMWSSB For
HYDERAB |CESTAT,
AD Hyderabad

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)



2383
1202

2384
1202

2385
1202

2386
/202

2387
1202

2388
1202

2389
/202

2390
1202
2

2391
1202
2

19/07
12022

19/07 |F.NO.01/CESTAT/BANG/
/2022 VC DTD 14/7/2022

19/07
12022

19/07
12022

19/07 |F.NO.3/5/MISC/ADMN-
/2022 2017-11 DTD 13/7/2022

19/07
12022

19/07
12022

19/07
12022

19/07
12022

NIL DTD 14/7/2022

NIL DTD 11/7/2022

F.NO.PF/AKY -

CM/CESTAT/MUM/ADM
N/484 DTD 13/7/2022

F.NO.CESTAT/MUM/AD
MN/2020/482 DTD

12/7/2022

F.NO.2/25/CESTAT/BNPL
BILL/CHD/2016-11 DTD

13/7/2022

F.NO.29(35)/CESTAT/HB
A/MM/05/103 DTD

14/7/2022

F.NO.4/7/PERS/AJAYIMT
S/CHD-2018 DTD

13/7/2022

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

DR/HOO,
CESTAT/BA
NGALORE

P.ANJANI
KUMAR,
M(T)

DR,
CESTAT,
MUMBAI

DR/HOO,
CESTAT/CH
ANDIGARH

DR,
CESTAT,
MUMBAI

DY
REGISTRA
R, CESTAT,
CHANDIGA
RH

T.K.SARKA
R, DY.
REGISTRA
R

DY
REGISTRA
R

Extension the
dates of all inia
LTC for the
block year
2018-21

forwarding of
letter for issue
of identity
certificate for
renewal of
indian passport

Grant of five
days earned
leave

Forwarding of
Representation
of Sh.
Ashutosh Kant
Yadav, Court
Master
requesting for
correction in
the Seniority
list regarding.

Service book
of sh. kailash,
Steno-|

Purchase of
new Computer
along with
printer

Forwarding of
santion order
for Rs 5387/-
under sub
head-OE

Forwarding
HBA interest
letter

Tour bill
reimbursement
in respect of

Accou
nt
Section

Accou
nt
Section

Accou
nt
Section

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)



2392
/1202

2393
1202

2394
/202

2395
1202

2396
1202

2397
1202

2398
1202

2399
/202

2400
/202

2401
/202
2

19/07

12029 NIL DTD 11/7/2022

CESTAT/AHD/ADMN/MI

19/07
12022 SC/04/2014/287 DTD

14/7/2022

19/07
12022 NIL

19/07

12022 NIL DTD 18/7/2022

19/07

12022 NIL DTD 18/7/2022

19/07

12022 NIL DTD 15/7/2022

20/07

12029 NIL DTD 19/7/2022

20/07 [F.NO.30011/3/2022-HINDI-
12022 |4-DRO DTD 14/7/2022

20/07 [F.NO./01/CESTAT/BANG/

/2022 | OE-ADJ.

F.NO.PF/CESTAT/MUM/S

/220(;(2); KT/2022/491 DTD
15/7/2022

(CUSTOMS
APPEAL
BRANCH)

ABHINAV
KALRA

DR,
CESTAT,
AHMEDAB
AD

DR, HIGH
COURT OF
JUDICATU
RE AT

ALLAHABA

D

CENTRALI
ZED
PGRAM

REKHA
SHEKHAW
AT, STENO-
I

MUKESH
GUPTA, DR

MUKESH
GUPTA, DR

PRITI
SELARE

CESTAT,
BANGALO
RE

DR,
CESTAT,
MUMBAI

sh. Ajay, MTS

NOC for
CESTAT case
indian foodtech
Itd.

Information for
update
telephone
directory-2022

F.A.F.O. 1362

of 2009 DR()

Sub-Disposal

of the pending |PA

grievances

Perm_lssmn for PA to

deletion X
Registr

modification of
uploaded order

Circular PA

Circular

Hindi language
Report

O.E. advance
received for
Rs. 1,00,000/-

Training from
ISTM inr/o
S.K. Tiwari,
DEputy
Registrar

AR
(Cent
ral
Regis
try)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)



2402
1202

2403
1202

2404
1202

2405
1202

2406
1202

2407
1202

2408
1202

2409
/202

2410

20/07
12022

20/07
12022

20/07
12022

20/07
12022

20/07
12022

20/07
12022

20/07
12022

21/07
12022

21/07

F.NO.PF/CESTAT/MUM/S DR,

KT/2022/490 DTD CESTAT,
14/7/2022 MUMBAI
MUKESH
NIL DTD 19/7/2022 GUPTA., DR
DR,
F.NO.PF/CESTAT/MUM/
MED-GAZ/479 CESTAT,
MUMBAI

F.NO.CESTAT/MUMBAI/ DR,

MED/MED GAZ/480 DTD CESTAT,

24/5/2022 MUMBAI

NIL DTD 19/7/2022 RAMANAN
LALIT

NIL DTD 19/7/2022 PRASAD
PANT, SPS
MUKESH

NIL DTD 19/7/2022 GUPTA, DR

F.NO.4-8/2021-P&P-1 DTD R.S.
14/7/2022 PANJIYAL
DTD 14//72022 S.K.PATI,

Forwarding of
request letter to
add joining
time and
updatation of
the leave
records

Leave
application

Forwarding of
medical claim

Forwarding of
medical claim
in respect of
Sh. Sanjiv
Srivastava,
M(T)

C/51093/2020,
C/51823/2020,
C/51823/2020
C/1874/2020
And
C/51875/2020

Permission for
deletion

modification of
uploaded order

Submission of
APAR for
review purpose

Conduct of
document
verification by
the indenting
department in
the
examinations
conducted by
staff selection
commission

Request for

' IDR(J)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

2411
1202

2412
1202

2413
1202

2414
/202

2415
1202

2416
/202

2417
/202

2418
1202

2419
/202

2420
/202

12022

21/07
12022

21/07
12022

21/07
12022

21/07
12022

21/07
12022

21/07
12022

21/07
12022

21/07
12022

21/07
12022

21/07
12022

NIL DTD 21/7/2022

F.NO.CESTAT/AHD/PER/
66/2019/279 DTD
13/7/2022

NIL DTD 11/7/2022

NIL DTD 19/5/2022

F.NO.A.19(1)/PERS.FILE/S
P-AR/CHE/2022 DTD
18/7/2022

NIL DTD 20/7/2022

NIL DTD 20/7/2022

NIL DTD 20/7/2022

NIL DTD 20/7/2022

F.NO.CESTAT/MUM/AD
MN/2020 DTD 19/7/2022

M(J)

ANJANI, H
TRANSLAT
OR

RAJU, M(T)

S.K.PATI,
M(Q)

SEEMA
SADANA,
SPS

G.SHRIDHA
R, SPS

RAVI
PRAKASH,
CGSC

NEERAJ
JHA, ASO

NEERAJ
JHA, ASO

DIKSHA
SINGH,
STENO-I

DR,
CESTAT,
MUMBAI

grant of 3 days
earned leave
18 to 20 july

Reply of
memorandum

request for
permission to
visit abroad
and to sanction
11 days earned
leave

Joining Report

Casual leave

Forwarding of
joining report
and charge of
assumption
reg.

requested to
provide the
policy
resolution
Information

sought by
DoPT

total number of
cases pending
in CESTAT
and appellate
tribunal
(SAFEMA)

Availing casual
leave

Purchase of
new computer
alongwith
printer through

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)



GEM
2421 CESTAT, Sanction of Rs.

s /221(;;); ZH0.0l/CESTATlBANG/ BANGALO 12981 ?rﬁé)A
2 RE (Approved)
o2 B0 N0 s BANGALO S AR
2 RE (Approved)
/2240223 21/07 [F.NO.2(4)/P.K /MKS/CEST §ESLTA'?|TA’B . Sanction of Rs, AR(A
o 12022 AT/ALLD/-2020 5 15,000/- dmn)
/2240224 21/07 F.NO.15/01/2022/DS(IDS)/ PIYUSH  Office Qfarg'onn'
/2022 DMA DTD 20/7/2022 RANJAN  Memorandum :
2 Section
2425 |, 00 [F.NO. 49(1)/MEDICAL  [CESTAT, [Sanction of Rs. AR(A
202 (15055 CLAIMICESTAT/2017-  ALLAHABA 1056/- dmn)
2 PART-IV DTD 21/7/2022 D (Approved)
2426 CESTAT, Sanction of Rs.
/202 /2225(2); NIL DTD 21/7/2022 CHANDIGA 10,943/- Qrﬁé)A
2 RH (Approved)
2427 Reply of
1202 /222(;% NIL DTD 21/7/2022 ﬁAATNSDEEP’ memorandum dAanr(]';*
2 dtd 20/7/20
2428 |, . [F.NO.0L/CESTAT/BANG/ |DR/HOO, ‘;gr‘;"a;‘l't”g ARA
202 1355 BIO-METRIC DTD CESTAT/BA mgr%’oran dum dmn)
2 18/7/2022 NGALORE |10 oo
T.VISWA Forwarding of
2429 PRAKASH, |APAR of the
Iogp 22107 F.NO.38/CESTAT/HYD/AP DR, year 2021 in AR(A
o /2022 AR/16/179 DTD 15/7/2022 (CESTAT,  rfo CESTAT, dmn)
HYDERAB |Hyderabad
AD officials
SANGEETA .
2430 Medical
22/07 MALHOTR V¢ AR(A
/2202 12022 NIL DTD 21/7/2022 A, COURT F;l;?rl;)]ursemen dmn)
MASTER
Earned leave
2431 P.K.CHOUD =8 ;
1202 /222(;(2’; NIL DTD 21/7/2022 HARY, ‘I’ggcl ;tat'on dArEr(])A
2 MEMBER(J) 9
permission
2432 122/07 .., |Accou
1202 /2022 NIL DTD 21/7/2022 MTNL Telephone bill nt



2433
1202

2434
1202

2435
/202

2436
1202

2437
/202

2438
1202

2439
1202

2440
/202

2441

22/07 F.NO.CESTAT/MUMBAI/
/2022 TA(TOUR) DTD 20/7/2022

22/07
12022

22/07
12022

25/07
12022

25/07
12022

25/07
12022

25/07
12022

25/07
12022

25/07

NIL

NIL

NIL DTD 22/7/2022

NIL DTD 22/7/2022

NIL DTD 22/7/2022

F.NO.HQ-
PP1103(1)/2/2022-PP.11
DTD 15/7/2022

F.NO.A.26/01/2009-
AD.1C(CESTAT) DTD
18/07/2022

F.NO.11024/01/2020-

/202 /2022  AD(HINDI-4)

DR,
CESTAT,
MUMBAI

DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH)

ASSISTANT
REGISTRA
R
(CENTRAL
REGISTRY)

CESTAT,
MUMBAI

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

R.S.
PANJIYAL

S.
BHOWMIC
K, UNDER
SECRETAR
Y OF THE
GOl

NIHARIKA
SINGH

Section
Tour (TA)
Claimin Accou
respect of shri |nt
Ajay Sharma, |Section
M(J)
Physical
hearing Cause PA

list

Central registry
cause list for
E-hearing of PA
defect cases

Tour (TA)
Claimin
respect of shri
Ajay Sharma,
MQ)

Sanction of Rs.

10,631/-
(Approved)

Sanction of Rs.
11,256/-
(Approved)

Reporting of
vacancies of
Combined
higher
secondary level
examination
2022

Medical
reimburment
claim of Sh.
Ashok Jindal,
M

Hindi language
Report

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2442

1202 25/07

12022

2443

1202 25/07

12022

2444

1202 25/07

12022

2445
1202 25/07

12022

2446
1202 25/07

12022

2447

1202 25/07

12022

2448
1202 25/07

2 12022

2449
/202
2

25/07
12022

2450
/202
2

25/07
12022

2451
1202 25/07

2 12022

2452
1202 25/07

2 12022

2453 25/07
/202 /2022

NIL DTD 21/7/2022

NIL DTD 22/7/2022

NIL DTD 22/7/2022

NIL DTD 21/7/2022

NIL DTD 22/7/2022

NIL

NIL DTD 22/7/2022

NIL DTD 22/7/2022

F.NO.CESTAT/AHD/ORD
ER SECTION/16/2022/296
DTD 22/7/2022

NIL DTD 22/7/2022

NIL DTD 22/7/2022

NIL DTD 22/7/2022

ANIL

CHOUDHA |Medical

RY Reimbursemen
MEMBER |t claim

@)

SWAPNIL g/da?;gg jr(])(i)rrlli-ng
TIWARI, AR time to EL
PUSHKAR

SINGH, Casual leave
MTS

ARCHANA, Application for
STENO-II  |leave

HARSHITA |Joining report
PANDEY, |after availing

AR leave

Filling of
KISHAN zﬂg&eigsion for
SAHAY restoration of
MEENA

appeal

dismissed
P.K.CHOUD Permission for
HARY, re-listenin
MEMBER(J) 9

HARSHITA Reply of

PANDEY, Memorandom
AR dtd 30/6/2022
DR,

CESTAT, For issuance of
AHMEDAB |Roster

AD

P.K.CHOUD |Permission for
HARY, Pronouncemen
MEMBER(J) 't

HARSHITA

PANDEY, Order

AR

HARSHITA |Insubordinatio
PANDEY, n by the staff

Admini
stration
Section

DR(J)

PAto
Registr
ar
PAto
Registr
ar

PA to
Registr
ar

PAto

Registr
ar

PA

PAto
Registr

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2454
1202

2455
1202

2456
1202

2457
/202

2458
/202

2459
1202

2460
/202

2461
1202

2462
1202

2463
/202

26/07
12022

26/07
12022

26/07
12022

26/07
12022

26/07
12022

26/07
12022

26/07
12022

26/07
12022

26/07
12022

26/07
12022

F.NO. A-24(1)/LEAVE
FILE/MS-DR/CHE/2021
DTD 25/7/2022

NIL DTD 25/7/2022

NIL DTD 25/7/2022

NIL DTD 25/7/2022

F.NO.3/7/2013/TDSAT/AD
MN/VOL-1V/2422 DTD
22/7/2022

NIL DTD 25/7/2022

NIL DTD 20/7/2022

NIL DTD 25/7/2022

NIL DTD 25/7/2022

NIL DTD 25/7/2022

AR

MOHINDER
SINGH,DR

LALIT
PRASAD
PANT, SPS

SHENAJ
BANO,
STENO GR-
I

J.K.
GOLAY,
SPS

RAJESH
PANT

RAJENDRA
PRASAD

TEJO SHRI,
STENO GR-I

RANJU
MADHRA,
SPS

SUKHBIR
SINGH,
MTS

SWAPNIL
TIWARI, AR

of ar
Administration
section

Forwarding of
leave
application of
Sh. Mohinder
Singh, DR

One day CL

Leave
application

APAR of Ms.
Archana

Appointment
to the post of
Accounts
Officer in
TDSAT on
deputation
basis

Appointment
to the post of
accounts
officer on
deputation in
TDSAT-reg

Casual leave

Half day CL

Joining Report

Application for
leave or
extension of

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



leave

2464 156107 et AR(A
: eave
202 o029 NI PTD 201712022 MEMBER(T |application dmn)
)
DOROTHY |Reimburse the
2465 Accou
26/07 JOSEPH, expenses for
/2202 12022 NIL DTD 25/7/2022 STENO the month of gtection
GRADE |  July 2022
2466 26/07 SUDHIR For hearing
/202 12022 NIL YADAV dated DR(J)
2 25/7/2022
Forwarding of
DR 2 sets of
2467 96/07 F.NO.30/CESTAT/HYD/RE CEéYAT hearing
/202 12022 GISTRY/2016/181 DTD HYDER A:B notices, copy |DR(J)
2 21/7/2022 of service
AD
report of
hearing notices
/2;'(?28 26/07 F.NO.30011/3/2022-HINDI- PRITI hindi progress AR(A
5 /2022 4-DRO DTD 14/7/2022 SELARE report dmn)
DR For iss_uance of
2469 26/07 F.NO.CESTAT/AHD/ORD CEéTAT roster in the
/202 12022 ER SECTION/16/2022/296 AHMEDAB case of DR(J)
2 DTD 22/7/2022 AD sunshine
corporation
DINESH
SINGH
2470 |, |C.NO. VIII(28) DEWAL,
1202 12022 CUS/REV./233/2011/PT ADDITION DR(J)
2 DTD 22/7/2022 AL
COMMISSI
ONER
2471 | SEEMA zslrgt‘i';’f]'o” for b to
/202 NIL DTD 25/7/2022 SADANA, e Registr
2 12022 SpS modification of
uploaded order
2472 156107 ANITHA  eeelon 1f
/202 12022 NIL DTD 25/7/2022 JAYAKUM modification of
2 AR, SPS

uploaded order
2473 |26/07 NIL DTD 25/7/2022 ASSISTANT |Notice PA



1202

2474
1202

2475
1202

2476
1202

2477
1202

2478
1202

2479
1202

2480
/202

2481
1202

2482
1202

2483
/202

2484
/202

2485
/202

2486
/202

12022

27/07

12029 NIL DTD 26/7/2022

27/07

12029 NIL DTD 20/7/2022

27/07

12029 NIL DTD 26/7/2022

27/07

12022 NIL DTD 25/7/2022

27/07

12022 NIL DTD 25/7/2022

27/07 F.NO.PF/CESTAT/MUM/R
12022 |S/2022 DTD 25/7/2022

27/07

12022 NIL DTD 13/7/2022

27/07 F.NO.01/CESTAT/BANG/

12022 |AC

27/07 F.NO.01/CESTAT/BANG/

12022 MISC

27/07
12022

27/07
12022

27/07

15099 TA(TOUR)/501 DTD

20/7/2022

27/07 [F.NO.22(1)/PHOTOCOPY/ CESTAT,

NIL DTD DTD 25/7/2022

F.NO.20(1)/MISC.PURCHY/
CESTAT/ALLD/2015-
PART-IV DTD 25/7/2022

F.NO.CESTAT/MUMBAI/

REGISTRA
R

MUKESH Leave
GUPTA, DR |application

SULEKHA
BEEVI C.S, |Joining Report
M(J)
HARSHITA @gsélcé?tlon for
PANDEY, .
extension of
AR
leave
JOHNSON |Medical
CHACKO, |Reimbursemen
ubDC t claim
ADVAIT OA no. 724 of
SETHNA 2019 filed by_
Dr. S. K. Pati
DR, .
CESTAT, orwarding of
MUMBAI joining report
ASSISTANT

COMMISSI  Relief report
ONER

CESTAT, sanction of Rs.

BANGALO [11,151/-

RE (Approved)

CESTAT, Sanction of Rs.

BANGALO [13,260/-

RE (approved)

CESTAT, Sanction of Rs.

ALLAHABA 10120/-

D (Approved)

CESTAT, ]

ALLAHABA Sanction of Rs.
5600/-

D

DR, II(;:Jr;( -:-S:A\r)es ect

CESTAT,  ob ') P

MUMBAI - Ajay

Sharma, M(J)

12022 | CESTAT/ALD/2015 DTD |/ALLAHABA |8,990/-

sanction of Rs.

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2487
1202

2488
1202

2489
1202

2490
1202

2491
1202

2492
1202

2493
1202

2494
/202

2495
/202

2496
/202

26/7/2022

27/07 F.NO.01/CESTAT/BANG/

/2022 MN DTD 26/7/2022

27/07

12022 NIL DTD 25/7/2022

C.NO.DELHI
27/07 NORTH/DIV-MT/R-

12022 |23/M1SC/02/2022 DTD

22/7/2022

27/07

12022 NIL DTD 25/7/2022

27/07

12022 NIL DTD 26/7/2022

27/07

12022 NIL DTD 25/7/2022

28/07

12022 NIL DTD 21/7/2022

/228(;;); 2015-ADMN DTD
27/7/2022

28/07

12022 NIL DTD 26/7/2022

28/07

12022 NIL DTD 26/7/2022

F.NO.1/8/CESTAT/CHD-

D

CESTAT,
BANGALO
RE

CESTAT,
CHANDIGA
RH

ASSISTANT

COMMISSI
ONER

SEEMA
SADANA,
SPS

ANIL
CHOUDHA
RY
MEMBER
V)

ANIL
CHOUDHA
RY
MEMBER
V)

BALBIR
SINGH
SHALAR,
ADMINIST
RATIVE
OFFICER

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

RAVI

RANJAN,
SACTION
OFFICER

sanction of Rs.
8736/-

Sanction of Rs.
36066/-

Appeal Nos.
E/2579/2010-
EX(DB),
E/2580/2010(D
B &
E/2586/2010

Permission for
deletion

modification of
uploaded order

Permission for
Pronouncemen
t

Permission for
re-listening

Representation
for
consideration
through paper
channel

Sanction of Rs.
15633/-
(Approved)

Sanction of Rs.
1481/-
(Approved)

Reporting of
vacancies of
Junior Hindi
Translator,

Accou
nt
Section

Accou
nt
Section

DR(J)

PAto
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



2497
1202

2498
/202

2499
/202

2500
/202

2501
1202

2502
/202

2503
/202

2504

28/07 F.NO.01/CESTAT/HYDI/ES
/2022 (TT/17-11 DTD 26/7/2022

28/07
12022 NIL

28/07

12022 NIL DTD 26/7/2022

28/07
12029 NIL DTD 27/7/2022

28/07

12022 NIL DTD 27/7/2022

28/07
12029 NIL DTD 27/7/2022

29/07
12022

NIL DATED 28.7.2022

29/07 [F.NO.

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB
AD

FACEBOOK
INDIA
ONLINE
SERVICE
PVT LTD

SUDEEP
SINGH,
ADVOCATE

RANJU
MADHRA,
SPS

N. RAJA,
SPS

ANIL
CHOUDHA
RY
MEMBER

Q)

DR,
CESTAT,
CHANDIGA
RH

MANAS

/202 /2022 22(1)/PHOTOCOPY/CEST KUMAR

Junior
translator and
Senior Hindi
Translator
Examination.
2022

Renewal of
lease
agreement with
HMWSSB for
CESTAT,
Hyderabad

Application
requesting for
the physical
personal
hearing
scheduled on
27 july 2022

DR(J)

Request for
adjournment DR()
Reimbursemen
t of the amount cT
spent to .
Section
purchase a
ladies purse.

Perm_lssmn for PA to
deletion Redistr
modification of g
uploaded order

Permission for PAto
Pronouncemen |Registr
t ar

Tender order
for refilling of
fire safety
equipments(ap
proved)

Financial
Statement for

AR(A
dmn)

AR(A
dmin)

AR(A
dmin)



2505
1202

2506
/202

2507
1202

2508
1202

2509
/202

2510
/202

2511
1202
2

AT/ALD/2015 DATED
27.7 2022

29/07

12022 NIL DATED 21.7.2022

29/07

12029 1C(CESTAT) DATED

28.7.2022

29/07 FNO. A-32013/1/2016-
'n029 AD-LC(CESTAT) DATED
27.7.2022

29/07

12022 NIL DATED 28.7.2022

F.NO.
29/07 CESTAT/MUM/ADMN/O
/2022 |A NO. 724/2019 DATED
28/7/2022

F.NO. A-
29/07 |20(2)/PRES.FILE/RD-
/2022 |LDC/CESTAT/CHE/2020
DATED 24.7.2022

F.NO. A-24(1)/LEAVE

/229(;(2’; FILE/MS-DR/CHE/2021
DATED 25.7.2022

F.NO. A-19011/5/2022-AD-

SINHA, AR,
CESTAT,

ALLAHABA

D

P.K.
CHOUDHA
RY,
MEMBER(J)
CESTAT,
KOLKATA

YOGESH
SHARMA,
UNDER
SECRETAR
Y TO THE
GOVT. OF
INDIA

SAMPADA
MEHTA,
DIRECTOR(

HQ)

SEEMA
SADANA,
SPS

DR,
CESTAT,
MUMBAI

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

MOHINDER
SINGH, DR,
CESTAT,
CHENNAI

Rs. 8999/-
(approved)

Permission for
EL with station
leave-reg

Vigilance
clearance of
Sh. P. Anjani
Kumar, M(T)-
reg

Lifting of
probation snd
confirmation of
AR in
CESTAT-reg

Permission for
EL-reg

Status of
OA.No.
724/2019 in
the matter of
Dr. S. K. Pati
vs. UOI & ors
before Honble
CAT,
Mumabai
Bench -reg

Transfer
request of SH.
Rakshit
Dahiya, LDC -
reg

Leave
application of
SH. mohinder
Singh,DR-reg

AR(A
dmin)

AR(A
dmin)

AR(A

dmin)

AR(A
dmin)

AR(A
dmin)

AR(A

dmin)

AR(A
dmin)



VP

2512 PANDEY,
29/07 DR, Joining report- AR(A
/2202 12022 NIL DATED 26.7.2022 CESTAT, reg dmin)
BANGALO
RE
2513 29/07 gEEEﬁAW Permission for PA to
/202 12022 NIL DATED 28.7.2022 AT, STENO pronouncement |Registr
2 iy of order ar
P.K.
CHOUDHA |approval for
2514 o PA to
29/07 RY, permission to .
/2202 12022 NIL DATED 22.7.2022 MEMBER() re-list the zereglstr
,CESTAT, matter-reg
KOLKATA
P.K.
CHOUDHA |Permission to
2515 . PA to
29/07 RY, list the order .
/2202 12022 NIL DATED 22.7.2022 MEMBER() for zereglstr
,CESTAT, |pronouncement
KOLKATA
2516 29/07 J.K. Permission for PA to
/202 12022 NIL DATED 28.7.2022 GOLAY, correction in  |Registr
2 SPS uploaded order |ar
Permission for
2517 . PA to
29/07 SUDHAKA |deletion of .
/2202 12022 NIL-28.7.2022 RAN A., SPS uploaded order ;eg's"
from website
2518 29/07 AR, Cause list for |PAto
/202 12022 NIL CENTRAL |e-hearing of  Registr
2 REGISTRY |defect cases ar
AR, SINGLE |Cause List for
/225015 20007 | MEMBER  Physical E':‘ tigtr
o 12022 APPEAL  hearingof g
BRANCH |defect cases
Pension paper
2520 for shri P Accou
/202 /229(;(2); NIL DTD 29/7/2022 I(\:/IEJSI\-I/I-Q-IA-\I Anjani Kumar, nt
2 Member(T) for Section
verification
2521 29/07 F.NO.11/01/2022-1FU-111  NAVAL Office AR(A

/202 /2022 DTD 8/7/2022 KISHOR Memorandum dmn)



2

2522
29/07
/2202 12029 NIL

2523
1202 29/07 NIL DTD 29/7/2022
2 12022

2524
1202 29/07

: 12029 NIL DTD 29/7/2022

2525
/202 29/07 NIL DTD 27/7/2022
2 12022

2526
/202
2

29/07

12022 NIL DTD 29/7/2022

2527
/202 29/07 NIL DTD 29/7/2022
2 12022

T.K.SARKA
R, DY.
REGISTRA
R

MANAS
KUMAR
SINHA, AR

HEMANT
KUMAR,
STENO
GRADE-II

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

RAJESH
KUMAR

Certificate of
relinquishment
of charge

Permission of
two days
training
through ISTM-
reg

Request for 5
days medical
leave-reg

Leave
application

Joining Report

to change
posting

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



